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Sir,

Smti. Jayashree Bora,

Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Biprajit Roy,
Distrlct & Sesslons ludge,
Cachar, Silchar.

No.HC.Vrr-131 120/061 37at 1a

+L
Dated Guwahati, the /J August, 2024.

With reference to the above, I am directed to inform you that your prayer for
three days casuar reave on o5.og.2024 , 06.09.2024 and 07.09.2024, along with
station reave permission, from the evening of o3.0g.2024 ti, the morning of
09'09'2024, has been granted. The next senior most Judicial officer available at the station
shall remain in charge of your Court and Office during your absence.

Yours faithfully,

5d/-
JT. REGISTRARruIGILAN

Casual leave.

Your letter No. lCD.Il1Bl24l4666, dated 20.08.2024
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MemoNo.Hc.vtt-t3tl20cl6l (1 az1a, dated , 21_OE_?4

-( ,n" Project Manager, Gauhati High Court
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